
Sub:- Casual Leave.

Ref:- No.HC(IBIVIG/OU2O24l4r2-15dated17.06.2024.

Sir,

with reference to the above, I am directed to inform you that Shri rage Halley,
District & sessions Judge, East sessions Division, Tezu, Lohit District, Arunachal pridesh has
been granted two days casuat reave on o4,o7.2o24 and 06,o7.202a, abnf withstation leave permission from 04,07,2024 to 14.07,2o24. A senior iudicial-otricer
available at the station will remain in charge of his court and office in his absence.

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vII-2U 2ooB(pt ) I s377 | A

From Smti Jayashree Bora,

Jt. Registrar (Mgilance),
Gauhati High Court,
Guwahati.

To, The Joint Registrar,

GauhaU High Court,
Itanagar Permanent Bench. lI

Dated Guwahati, 2 ( June, 202C.

Yours faithfully,
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1. shri rage Harrey, District & sessions ludge, East sessions Division, Tezu, Lohit
District, Arunachal pradesh.

(, The Project Manager, Gauhati High Court.
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